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yifere fepan Sten 2 {6 ger ofq & aftiq fesmss st MILK CHURNER CUM MIXER CUM

POWER GENERATOR ¥ H&f¥a 8, &l Usiieer, it 31-00 # 1.Bishnu Narayan Mahapatra
2. Mr. Ritesh Swain 3.Dr. Sasmita Nayak 4.Dr. Ashok Kumar Barik 5.Mr. Suchisman
Pany 6.Dr. Sudhansu Sekhar Das 7.Mr. Jitendra Nayak 8.Dr. Sudhansu Sekhar Sahoo

9.Mr. Priya Ranjan Mallick & 7 ¥ Sugw #ea &k di@ & & foar w0 2

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 31-00 in respect of the application of such
design to MILK CHURNER CUM MIXER CUM

POWER GENERATOR in the name of 1.Bishnu Narayan Mahapatra 2. Mr. Ritesh Swain
3.Dr. Sasmita Nayak 4.Dr. Ashok Kumar Barik 5.Mr. Suchisman Pany 6.Dr. Sudhansu
Sekhar Das 7.Mr. Jitendra Nayak 8.Dr. Sudhansu Sekhar Sahoo 9.Mr. Priya Ranjan
Mallick.

fesge affem, 2000 Fo fesmge W, 2001 & F=dA TEgH & AFH H)

In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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faer, sfafam vd fam & Peest & arefiq, ofw auf $i arfaRes eaf & forg v S g 5 T ust &t Suah faftres erfarfal srerar faker &
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal
proceedings or for obtaining registration abroad.




